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Rioting in Darbhanga

5309. SHRI BHOGENDRA JHA : Will
tho Minister of HOME AFFAIRS be pleased
to state :

() whether it is a fact that on the 6th
November, 1968, four persons belonging to
a minority community including a lady were
assaulted and paraded and a hotel looted in
Jai Nagar, Darbhanga District in Bihar;

(b) whether this was done to set aflame
communal frenzy and was prevented due
-to the courageous intervention by a College
student and the Police Havildar and one
constable who were also assaulted by the

rioters;
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(c) whether no rioter was arrested oo
the 6th November, 1968 but only four inju-
red persons and their protector student were
arrested; and

(d) if so, whether any and if so, what
action has been taken against the Officers
responsible for this ommission and commi-
ssion ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI1
VIDYA CHARAN SHUKILA) : (a) to (bl
According to information received from the
State Government one lady was alleged to
bave been assaulted by a group of persons
on 6th November, 1968 allegedly while she
was carrying a bundle contairing beef. It
is further stated that on her disclosing th. ¢
the beef was to be supplied to a hotel, the
proprietor of the hotel and his two servants
were also assaulted. Slight damage was
also caused to the hotel. On ieceving info-
rmation the local Block Develpment Officer
and police officials rushed to the place and
controlled the situation. A college stucent
helped the authoritics in handling the situ-
ation. The police registered a case u/s 295A
of the Indian Penal Code and sectiops 3 and
4 of the Bihar Preservation and Improvement
of Cattle Act against the lady, the propri=
otor of the hotel and his two servants. They
were arrested on 6. 11. 1968. A casc u/fs
147/379/323 IPC was registered against 13
persons who had assaulted them. Since
those persons remained absconding on 6th
November, they were arrested on the 7th
November, 1968. The student was pot arr=
ested.

(b) The State Government have not found
any fault on the part of any of the officers.
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Foreign Printed Obscene Books

5312. SHRI B. N. SHASTRI : Will the
Minister of HOME AEFAIRS be pleased to
state :

(a) whether Government are aware
that foreign-printed obscene books are sold
on a wide scale in big cities;

(b) if so, whether Government are
also aware of the demoralising effect of
such books on the teen-agers;

(c) whether it is a fact that obscene
book like ‘Bed Room Philosopher® is sold
in the Wheeler’s book stalls on the Railway
platforms; and

(d) if so, whether Government pro-
posed to stop such sales ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI1
VIDYA CHARAN SHUKLA) : (&) Govers-
ment have no such imformation. -

(b) Does not arise.





